GOVERNMENTOF INDIA
MINISTRY OF FINANCE
DEPARTMENTOF FINANCIAISERVICES
LOK SABHA

UNSTARREDQUESTIONNO:2024
TOBE ANSWEREDON THE 29" DECEMBER,2017/PAUSHAOS, 1939 (SAKA)

QUESTION
GROSSNPAs

2024: SHRI KALYAN BANERJEE:
Willthe Ministerof FINANCEDbe pleased to state:

(a) whetherthe Gross Non-PerformingAssets (NPAs) of the Public Sector Banks have almost doublec
from September 2015 and reach about 15 lakh crore in September 2017 and if so, the details of the
NPAsduringthe last five years andthe reasons therefor;

b) whetherthe Governmentproposesto reviewthe bailin plan for banksand if so, thedetailsthereof;and

the steps taken/beingtaken by the Governmentand observations/suggestionsof committeesof RBI to
minimisethe NPAs?
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ANSWER
To be answered by
THE MINISTER OF STATHN THE MINISTRY OF FINANCE

(SHIV PRATAPSHUKLA)

(a) As per Reserve Bank of India’s data for domestic operations,Gross Non-PerformingAssets (GNP As) of
PublicSector Banks (PSBs) as on 30.9.2015wereRs. 2,99,688 croreand increasedto Rs. 6,89,806 croreas on
30.9.2017. TheGINPAsof PSBs for last five years are atAnnexure.

As per RBI inputs,reasons for spurt in stressed assets in recent time have been observed o include,inter alia,
factors such as aggressive lending practices duringupturn,laxityin credit risk appraisaland loan monitorin;
in banksand wilfuldefaultor loanfrauds in some cases, andslowdownin the globaleconomy.

(b) A provisionrelated to the bail-in instrumentas one of the methods of resolutionof specified service
providers, including banks, is contained in the Financial Resolution and Deposit Insurance Bill, 2017,
introducedin Lok Sabha on 10.8.2017, andstands referredto a JointCommitteeof Parliament.

(c) The Insolvencyand BankruptcyCode, 2016 has been enacted and the Securitisationand Reconstructio
of Financial Assets and Enforcementof SecurityInterest (SARFAESI) and the Recoveryof Debts due to
Banks and Financial Institutions (RDDBFI) Acts have been amended to support banks in their recovers
efforts.

Reserve Bank of India (RBI) has introducedScheme for SustainableStructuringof Stressed Assets, Strategic
Debt RestructuringScheme, FlexibleStructuring(5/25) schemes for restructuringdebt, issued guidelineson
Joint Lenders” Forum for resolution,and issued Corrective Action Plan for rectification, recovery and
restructuringprocesses, to address stress because of Non-performingAssets.
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Annexurt

Lok SabhaUnstarredParliamentQuestion No. 2024,for29.12.2017

Gross Non-performingAssets of Public Sector Banks
AmounnscroreRs.



Bank Group

Gross Non-PerformingAssets

31.3.2013

31.3.2014

31.3.2015

31.3.2016

31.3.2017

PublicSector
Banks

1,55,890

2,16,739

2,67,065

5,02,068

6,41,057

Source:ReserveBank ofIndia (DomesticOperations)




